
NATIONAL COMPANY LAW TRIBUNAL

P.R. No. 106A/(MAH)/2013
C.A. No. ll4l2ots

CORAM: Present: SHzu B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI.q.SENAPATHY
MEMBER (T)

AT'TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y LAW TRIBUNAL ON 31.01.2018

NAME OF THE PARTIES: Hari Prasad Kanoria & Ors.
V/ s.

Asian Healthcare Services Ltd.

SECTION OF THE COMPANIES ACT: t6T of the Companies Act 2013.

S. No. NAME DESIGNATION SiGNATURE

ORDER

CA 11 5inPR1 57lNCLT

At request of the Petitioner Counsel, list this matter on 14.2.201g.

\I sd/- sd/-

V. NALLASENAPATHY
Member (Technical)

JV'

B.S.V. PRAKASH KUMAR
Member (Judicial)

MUMBAI BENCH, MUMBA]


